
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

Present

T.C.S.P No. 163/(MAH)20 17

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATIENDENCE-CUM ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON I8.01,2018

NAME oFTHE PARIIES: M/s ShyamPriya Credit Capital Pvt.Ltd

SECTION OF THE COMPANIES ACT: 39i to 394 of the Companies Act 1956
and 23O to 232 of the Companies Act, 20 13.

S. No NAME IJESIGNATION SI(iNATURE

TCSP

ORDER
TCSP 767/230-232/ NCLT/MB/MAH/2077

230- 2 i)/ NCLT/MB/ I\4 /20 t7
763/230-232/NC LT /MB/MAH/ 201,7
64/230-232/ NCLT/IYB/ MAH/2077

165/230- 232/N CLT/MB/14AH/ 2077

Due to paucity of time, list this matter on 14.2.20t8

TCSP 1

TCSP

, sd/-

V. NALLASENAPATHY
Member (Tech nical)

--::-
sd/-

A.S.V. PRAKASH KUMAR
N4em ber (Jud iciat)

CORAM:


